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Kesoram IBdostrletl, BIdIIIIa&8t 
(West ..... ) 

7454. sml MOHAMMED ISMAIL: 
Will the Minister of INDUIiTIlIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to Itate : 

(a) whether it Is a r.et tbat KeaOl'Ull 
Industries, Batanaaar, West I1cnpl has 
aiven notice for the closure of tM factory ; 

(b) if so, the reasOllS therefor; 
(e) the lotal number of .workerS' who 

will be affected by the c\osun! ; and 
(d) the steps· taken by Government to 

avert closure 1 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS !SHRI F. A. AHMED): (a) 
No, Sir. 

(b) to (d). Do not arise. 

Coatrol on CottOll Textiles 

745S. SHIU BHOGENDRA JHA: Will 
the Minister of COMMERCE bd pleased 
to state: 

(8) whether it is a fact that Govern-
ment propose to relax control oil cotton 
textiles from 40 per ceat to :w per c.nt ; 

(b) whether it i. also beiDl proposed 
to permit the iIIcrease ill the prices of 
cloth; and 

\,) if so, tho delllils tb~ ? 

THE DEPUTY MINISTER IN THE 
MINISTRY Of' COMMEIlCI! (SHill 
MOHD. SHAPJ QUR.E8ID): (a) to (e). 
The questiCBI of modiryillll tho coatrolled 
dotb sclleme is UDder c:onsideratioa or 
Govern_nt. 
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fi.,ndla Free Trade Zone 

...,1,. SHIll GEORGE FERNANDES: 
Will the Minister of COMMERCE be 
pleased to state : 

(a) whether the Kandla Free Trade 
Zone has been serving its purpose ; 

(b) the advantages derived by the 
country through this F= Trade Zone so 
far; 

(c) the special facilities offered to 
importers and exporters in the Kandla Free 
Zone illiG tbe amount so far inveated by 
Govern .... nt in providial the fa~i1itia ill 
this Zone ; and 

(d) whether Government propolc to 
have more Free Trade Zones in the country? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFf QURESHI): (a) and (b). 
The Kandla Free Trade Zone has been set 
np with , vtw to promote eJtports of 
lJWiaQ ~QP'" f\lr etrDi~ more *,roip 




